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Note of the Orders of the Tribunal

Registry

ltem No.7 | Date: 27" November, 2017

Learned counsel appearing for respondent Nos.7 to 9 submitted
that reply will be filed during the course of the day. Let it be filed
before the Registry.

Learned counsel appearing for respondent Nos.1 & 2 again
prays time. Let the reply be filed as a last chance within two weeks
with advance copy to the applicant who is at liberty to file rejoinder
within a week thereafter.

List the matter on 10.01.2018.

(Justice M.S.Nambiar)




